NATIONAL COMPANY LAW TRIBUNAL
. . ' AHMEDABAD BENCH
\Ot ' . ~ AHMEDABAD

1A 33 of 2017 in CP No. 17/397-398/NCLT/AHM/2016

Coram: B Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
' ' ' MEMBER JUDICIAL

ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD '

Name of the Company: Bhupendra Patel & Ors.
o Vs, -
- Hotel Qasis (Surat) Pvt. Ltd. & Ors.

Section of the Companies Act: Section 397-398 of the Companies Act, 1956
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ORDER

Learned PCS Mr. Dhiren Dave present for Petltloners Learned PCS. M. Hltesh
Buch present for Respondents. .

Rejoinder filed in main petition and Application.

List the matter on 26.07.2017 for final hearing.
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BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 11th day of July, 2017.




